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Gurdeep Singh v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 6777 
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Harbinder Singh Sekhon v. State of Punjab, (Anoop Chitkara and Sukhvinder Kaur, JJ.), 2026 SCC 
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Harbinder Singh Sekhon v. State of Punjab, (Gurvinder Singh Gill and Parmod Goyal, JJ.), 2025 SCC 
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Jagtar Singh v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 6745 
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